
16.10.2012                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

                            COURT NO. 21  (OS-D)                  
               HON'BLE DR. JUSTICE S. MURALIDHAR

    AT 2.15 P.M.

32. EX.P. 339/2011            RAMESHWAR KUMAR              SONDHI NARULA DALAL,SUNIL    
        Vs. NARENDER KUMAR AND ANR   MALHOTRA,SIMON BENJAMIN,

PAYAL JUNEJA, AKSHAY SAPRA,
JOYEETA BANERJEE 

  
33. O.M.P. 286/2004           NARENDER KUMAR AND ANR.      MS INDRA,MR. RAHUL           
                              Vs. RAMESHWAR KUMAR    DHAWAN,SANJEEV NARNAL,O P    
                                                           KHADARIA,INDERPREET          
                                                           SINGH,MIKE DESAI,SAMIR       
                                                           NARULA,SUNIL MALHOTRA,ARDENT 
                                                           LEGAL,VRINDA KAPOOR          

PAYAL JUNEJA, AKSHAY SAPRA,
JOYEETA BANERJEE, 
SIMON BENJAMIN

COURT NO. 20   (OS-F)   
HON'BLE MR. JUSTICE V.K. JAIN

    AT 2.15 P.M.

25. I.A. 2153/2012            M/S LINDE HEAVY TRUCK        AXON PARTNERS LLP,M M        
    In CS(OS) 23/2012         DIVISION LTD                 KALRA,AAKANKSHA    
                              Vs. CONTAINER CORPORATION OF MUNJAL,ABHIMANYU            
                              INDIA LTD AND ANR            BHANDARI, NIKHIL SINGHVI        

26. CS(OS) 2338/2012          SANTOSH PURI                 R.M BAGAI,DAMINI KHAIRA      
    I.A. 14118/2012           Vs. ANIL PURI AND ANR                                     
    I.A. 14119/2012                                                                     
    I.A. 14120/2012                                                                     


